
OFFICE OF TI-I15. PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS),
TIS HAZARI, DELHI

OFFICE O F CHAIRPERSON (ELECTIONCO ),
DBA ELECTIONS-2024

N0. __/EC/DBA/2025 Dated 07.02.2025

To,
Sh. Om Prakash, 1 tdvocate,
No.-38, DIl 57/19: Z2.
Chamber No.X-22 .,
Civil Wing, Tis Huzari, Delhi

Sub: Inco erect entry in the Supplementary list of ‘Eligible’ voters.

Respected Sir.

This is to inform you that your name [Sh. Om Prakash,
No.0-38 (D/157/1982)] was inadvertently mentioned in the Supplementary
list of ‘Eligible voters dated 06.02.2025 due to an oversight while
preparing the list.

You representation dated 21.01.2025 has already been
rejected on accourt of payment of Subscription Fee in cash.

You are infonned that on account of the fact that since the
subscription was paid in Cash, your name could not be considered as
‘Eligible’. The mention of your name in the Supplementary List, is on
account of an unintentional error as your representation dated 21.01.2025
already stands rejected.

The inconvenience caused is regretted. You are accordingly
requested to igncrc your name being reflected at serial no.33 in the
Supplementary list circulated on 06.02.2025. A corrected supplementary
list is also displayed separately.

?l=¢»sc T‘°5\=<.ur<i'- Yours Sin erely,

¢\’~“’“ fit’Ld_ Cmmm“ . For.Nod O cer,
him E ‘ ah.“ _ L02 L‘ Election Committee DBA 2024

No.1!"2%. /ac/1 )BAf2.025 Dated 07.02.2025

Copyto- ll 7FEB 2025
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r"__ ’___ .

1) The Registrar General, Hon’ble High Court of Delh . New Delhi.
2) Sh. Gagan Nagpal, Joint Registrar (Mgt & Coord. Cell-I). Di-1C
3) Sh. Atul Shanna, I-Iony. Secretary, Delhi Bar Associ ation.
4) PS to Ld. Principal District & Sessions Judge (HQs). THC, Delhi.

) to Ld. Principal District & Sessions Judge (West I. THC. Delhi.5
N/69?; Dealing Assistant, Website Committee. Tis Haz. tri Courts. Delhi

with directions to upload the same on the ofiicial website of Delhi
District Courts, Tis I-Iazari Coutts, Delhi.

7) R & I Branch (HQ), THC. Delhi with direction to display the same on
all notice boards and other necessary places. are

For Nodal Officer. Election Committee
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